FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF DIABARI TEA COMPANY LIMITED

I.| Name of Corporate Debtor DIABARI TEA COMPANY LIMITED

2.| Date of Incorporation of Corporate Debtor 06/08/1929

3 Authorltyunderwhlch CorporateDebtoris B RO
incorporated/ registered

n Corporate Identity Number / Limited Liability T i ——
Identity Number of Corporate Debtor
Address of the Registered Office and

5.| Principal Office (if any) of Corporate 73 METCALF STREET, KOLKATA 700 013
Debtor

6. Date of Closure of Insolvency Resolution [SMARCH, 2020
Process

7 Liquidation Commencement date of FIAMARICEL 3000
Corporate Debtor

g Name, and Registration number of the PARTHA PRATIM GHOSH

"| Insolvency Professional acting as Liquidator REGN NO. IBBI/IPA-001/IP-P00554/2017-18/10984
9 Address and e-mail of the Liquidator as CB-108 SALT LAKE SECTOR 1, KOLKATA - 700 064
’ regis[ered with the Board EMAIL: cappghosh@gmail.com
. P-325C, 1, T, ROAD, KANKURGACHI,

10, Address and e—mafl to l?e gsed for SCHEME - VI M, KOLKATA - 700 054
correspondence with Liquidator E-MAIL: liquidator diabari@gmail com

11| Last date for submission of claims 10"APRIL, 2020

Notice is hereby given that the Hon’ble National Company Law Tribunal, Kolkata Bench has ordered the
commencement of liquidation of the DIABARI TEA COMPANY LIMITED on [ Ith March, 2020.

The stakeholders of DIABARI TEA COMPANY LIMITED are hereby called upon to submit their claims
with proof, on or before 10*April, 2020, to the liquidator at the address mentioned against item 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submtssm falz.c ornm mlsleadm r proof of claims shall attract penalties.
S A

A e

Partha Pratim Ghosh
Liquidator in the matter’of Diabari Tea Company Limited
Date: 16* March, 2020 Regn. No. IBBI/

Place: Kolkata [PA- Nl /IP-PL0554/

2017-16/ 10984



